RAJYA SABHA
Thursday, the 2tk My 20143nd Srawina, 1936 (laka)

The Howss wtet at elever gfthe clock
ME. CHAIRLIEH in the Chair.

RE. DEMAND TO DISCUSS THE INCIDENT AT
MEWMAHARASHTEA SADAN

ME. CHATERIAR: Cuestion 241, ... drterrapitons)... Fleasze,
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SHEI SITARLM YECHURY (WWest Bengal): Sir, tmaw I request that sou allow a3
discussion after the Question Hour on this ==ue? .. Irterruptions)...

ME. CHATERIAR: Ho; no, please. .. Taterngitions)..
SHEI SITARARYVECHURY: Sir, we had given notice . .. Trterrgetions)...

ME. CHATEMRM: Vechuryi our priority today i= the discussion on the Budget,
nterraptions)... We cannot comple te it . Irterrgrtions)...

SHEI BISWAIT DAIRAERY: Pleaze allow one question. ... (Irterrupiions)...

T Imnslitemtion in Trdn 5 cript.



2 Fe. Demand to Dlscuss [RATVE SEBHA] the tncrdent at New
IMaharashtra Andan

ME. CHEIEWAN: We cannot complete it . Interriptons).. We =till have seven
houors titne left. . Iaterrupiions)..
AT HUEAF WY, WEER F O0E F 99 Ee g ..

AHEI BSITEREAMYECHUEY: Yes, Sir We would complete that. . {fnternpiions)..
We sat 1119 20 pun. o finish the discusion on the Railway Budget. | Tnterrupt ons)

ME. CHAIRBIEM: Let vs get on with the Cuestion Hour nowr, please.
. finterrupt ons)..
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SHRI RITARERI YECHURY: Sir, but this = alko an iporant isue.
. fInterruptions). .

SHEI P BEAJFEVE (Kerala): 5t vesterday the Govertnent had - Interruptions). .

SHEI SITAR AR YECHURY: Sir, all that we are asking iz, after 12 o’clock, you
allowus zome tine so that we could =ay what we have fo say. .. {Interrupt ons)..
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ME. CHAEIEMAN: This was discos=ed this morming, and it was decided that at 12
o'clock we will go staight to resume the discussion on the Bodget. . futernpiions)..
Please .. fnterruptons)...
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SHEI SITAERLRT YECHURY: Then we would also dismpt the Question Hour
. (Interrupt ong).. [twould be unfortunate, but we would also dismpt the Coestion Hooz
. finterrupt ons)

hE. CHAIEWENW: Vechurgi, please allow the Cuestion Hour now
. (Tnterrupl ons)...

T Irare literation in Urdn 5crpt.



Re. Demand to Discuss [ 24 July, 2014] the incident at New 3
Maharashtra Sadan

SHRI SITARAM YECHURY: Sir, the hon Prime Minister is also here and you

could ask him to participate in the discussions here. ... (Inferruptions)...
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MR. CHAIRMAN: Let the hon. Minister come back with the facts. ... (Interruptions)...
That is all. ...(Interruptions)... He will come back with the facts.... (Inferruptions)...

SHRIP. RAJEEVE: Sir, yesterday the Minister had given an assurance that he would
ascertain the facts and the Government would come back to the House. ... (Interruptions)...

That was the assurance given by the Government. ... (Interruptions)...

MR. CHAIRMAN: Let us go back to ... (Interruptions).... He will come back with
the facts. ... (Interruptions)...

SHRI SITARAM YECHURY: So, please ask him if he has done his job.
...(Interruptions)... Do you have the facts? ... (Interruptions)...

oft T 3raTa : ww, wifamedt erthee fafieex 99 gu 21 L(Eam)..,

MR. CHAIRMAN: Later in the day, the hon. Minister of State for Parliamentary
Affairs, after he has ascertained the facts, will intimate. That is all. ... (Interruptions)...
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SHRI SITARAM YECHURY: Sir, ask him whether he would make a statement.
...(Interruptions)...

SHRI P RAJEEVE: Sir, this is a very sensitive issue. ... (Inferrupfions)... It is about

secularism as given in the Constitution ... (Interruptions)...
shr. ) @wft (fer) : v, w9 Sife @ i 87 .. (aaa™)...

SHRI SITARAM YECHURY: Sir, 24 hours have passed since he gave the assurance
that he will come back to the House after ascertaining the facts. ... (Interruptions)...

MR CHAIRMAN: He did not say that he would come back at 11 o’clock
...(Interruptions)... This 1s 11 o’clock; we have a listed Business for 11 o’clock.

... (Interruptions)...

* Expunged as ordered by the Chair.



4 Re. Demand to Discuss [RATYA SABHA] the incident at New
Maharashtra Sadan

SHRI SITARAM YECHURY: Sir, he had said, he would come back to the House

after ascertaining the facts. ... (Interruptions)...

MR. CHAIRMAN: That 1s fine. ... (lnterruptions)... Let him come back later in the
day and indicate the position. ... (Interruptions)...

SHRI SITARAM YECHURY: Sir, he is ready. ... (Interruptions)...
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Let the Minister state what the facts are that he has ascertained are. ... (Interruptions)...

MR. CHAIRMAN : You give him the opportunity... (Interruptions)...
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SHRI SITARAM YECHURY: Sir, he told the House that he would ascertain the
facts. ...(Interruptions)... All that we are asking is if he has ascertained the facts. [T he has
ascertained the facts, then please tell us. ... (Interruptions)...

At gumfy : 7=, 7= v fime ..agE).. te e J(ad)...

SHRI P RAJEEVE: Sir, this is a very sensitive issue, concerning secularism.
...(Interruptions)... Photographs are available. ... (Interruptions)...

* Expunged as ordered by the Chair.



Re. Demand to Discuss [ 24 July, 2014] the incident at New 5
Maharashtra Sadan

sfrauamafy : wig, adven affax gaq S .(@EgF)...
SHRI SITARAM YECHURY: Sir, the Minister is ready. ... (Interruptions)...

SHRI P. RAJEEVE: Sir, all photographs are available. All video clippings are

available. ... (Interrupiions)... It 1s an issue that relates to secularism. ... (Interruptions)...

SHRI BAISHNAR PARIDA (Odisha): Sir, a wrong message is being sent out. We

must ... (lnterruptions)...
MR. CHAIRMAN: That is all.

SHRI SITARAM YECHURY: Sir, vou know that T am always reasonable. T am
making a very reasonable request — 24 hours have passed since the Minister assured
the House that he would ascertain the facts and come back. Now, we just want to know

whether he has ascertained the facts or not. If yes, please come back ... (Interruptions)...

MR. CHAIRMAN: He has said that he will come back. ...({Interruptions)... Yes,
Venkaiahji.

THE MINISTER OF URBAN DEVELOPMENT, THE MINISTER OF
HOUSING AND URBAN POVERTY ALLEVIATION AND THE MINISTER OF
PARTIAMENTARY AFFAIRS (SHRI M. VENKATAH NAIDU): Mr. Chairman, Sir, it
1s a very sensitive matter, and also a serious matter about the incident that has taken place
in Maharashtra Sadan. Yesterday, the Chair had told the Minister of State (Parliamentary
Affairs) that he had to ascertain the facts and then inform the Members. We are ascertaining
the facts. ... (Interruptions)...

MR. CHAIRMAN: Just one minute. ... {Interruptions)...de Szl ..(ALT)... EE)
SIgUl L. (AIET)...

SHRI PARVEZ HASHMI (NCT of Delh1): What more facts do you require now?
...(Interruptions)...

SHRI M. VENKAIAH NAIDU: Sir, it 1s a matter pertaining to the Members and it
is a matter that is supposed to have happened in a particular State Government premises.

...(Interruptions)...

PROF. SAIF-UD-DIN S0OZ7 (Jammu and Kashmir): Nobody is above law.
...(Interruptions)...
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6 Oral Answers [RATYA SABHA] to Questions

SHRI M. VENKATIAH NAIDU: Hon. Member is sitting and talking. Is it as per
rules and law? Sir, my humble submission is: [ do agree that it is a serious matter. [tisa
sensitive matter. We are ascertaining the full facts. I am trying to submit to the House the
position concerning the charges against some MPs, and secondly, it has happened in the
premises of a particular State Government Bhavan. So, we have to find out the full details
and then only we can respond. Otherwise, you know, Members of Parliament also, if you
take their names and if you go on discussing, then they will also have their own this thing,
So, what I am suggesting 1s that we have a listed Business today. Let us complete that

Business. [ assure you that by tomorrow, we will come back and. ..
MR. CHATRMAN: This 1s good enough. Question 241. ... (Interruptions)...
SHRI SITARAM YECHURY: Sir, 24 hours have passed. ...(Interruptions)...

MR. CHAIRMAN: Let the question be answered. ...(Inferruptions)... Please,
Yechuryji ... (Interruptions)...

SHRI SITARAM YECHURY: Please, through you, Sir, I would like to ask the hon.
Minister. ... {Interruptions)...

MR. CHAIRMAN: I think the position is now clear.

SHRI SITARAM YECHURY: 1 think the position is same. An assurance was
given vesterday, “We will come back to yvou tomorrow.” Now, today, you are saying,
“Tomorrow”. Tomorrow of tomorrow will remain tomorrow of tomorrow. It will remain

the same. ... (Interruptions)...
MR. CHAIRMAN: Please, Yechuryji.
SHRI SITARAM YECHURY: We request that you give us an assurance.

MR. CHAIRMAN: Yechuryji, enough has been said. Now, Question 241.

ORAL ANSWERS TO QUESTIONS
Time taken to release funds for DoNER

*241. SHRI BISWAIIT DAIMARY: Will the Minister of DEVELOPMENT OF
NORTH EASTERN REGION be pleased to state:

(a) thereasons of taking more time in getting sanction and fund release for various

schemes under Ministry of Development of North Eastern Region {DoNER); and



